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LEGISLATIVE ASSEMBLY SECRETARIAT
NATIONAL CAPITAL TERRITORY OF DELHI
OLD SECRETARIAT, DELHI 110054

BULLETIN PART-II
(General information relating to Legislative and other Matters)

Friday, 10 March, 2023 /Phalgun 19, 1944 (Shaka)
No.101

Subject: Reconstitution of the House Committees for the year 2022-23.

Consequent upon his appointment as a Minister in the Government of National
Capital Territory of Delhi, Shri Saurabh Bharadwaj has ceased to be Member of the
House Committees. Hon’ble Speaker is accordingly pleased to nominate the following
Member to fill up the casual vacancies in the Committees as follows:

1. Committee of Privileges Shri Somnath Bharti (Chairperson)

2. Committee on Petitions Shri Somnath Bharti (Member)

Raj Kumar
Secretary



